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Krishi Bhawan, New Delhi

Dated ; 31" March, 2018
To

The Principal Secretary/Secretary,
" Department of rural Development
All Sates/UTs,

Subject : Notification of the revised wage rates under Section 6(1) of the Mahatma Gandhi
NREG Act, 2005,

Sir/Madam,

| am directed to forward herewith a Ccopy of the wage rates fixed under Section 6(1) of the
Mahatma Gandhi NREG Act 2005 for the Financial Year 2018-19. The Government of India
Extraordinary Gazette Notification No.5.0.1406(E) dated 28" March, 2018, issued on the above
subject is enclosed for information angd necessary action,

2. The Election Commission of India has conveyed “No Objection” to the revision of wage rates
in respect of State viz. Karnataka subject to the following conditions:-

(i) Absolutely no publicity in this regard shall pe made in electronic, print, radio, internet or any ¢
other media, in any form whatsoever ) ’
(ii) No political functionary shall make any reference in this regard during any public speech or

communication to the press or public,
(iii) These restrictions on publicity will be applicable to the Central Government as well as the
State Government, '

(iv) The relevant provisions of Model Code of Conduct issued by the Commission shall be strictly
followed. :
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3. Copy of the above notification is available on the MGNREGA website WwWw.nrega.nic.in.

Please acknowledge receipt. )
. Yours sincerely,

e

( Moti Ram )

Assistant Commissioner (MGNREGA)
Encl: As above.

Copy for information to -

1. PSto Hon'ble Minister(RD)
PS to Hon'ble MOS(RD)
Sr. PPS to Secretary(RD).
PSO to SS & FA
PS to CEA
PPS to JS(RE) j
All Joint Secretaries, Department of Rura Development |
All officers of the level of Under Secretary & above in RE Division, |
- Sr. Tech. Director (NIC) with the request to get this letter along with the Notificati ’

on nregaSoft (What's New/Administrative Head) as ‘Revision of MGNREG
ot %\

the Financial Year 201 8-19.
Assistant Commissioner (MGNREGA)
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